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HARYANA VIDHAN SABHA SECRETARIAT
Notification
The 26th August, 2016

No. 28-HLA of 2016/91.— The Haryana State Legislature (Prevention of
Disqualification)Amendment Bill, 2016, is hereby published for general information under proviso
to Rule 128 of the Rules of Procedure and Conduct of Business in the Haryana Legislative

Assembly :-
Bill No. 28- HLA of 2016

THE HARYANA STATE LEGISLATURE (PREVENTION OF
DISQUALIFICATION) AMENDMENT BILL, 2016.
A
BILL
further to amend the Haryana State Legislature (Prevention of Disqualification) Act, 1974.
BE it enacted by the Legislature of the State of Haryana in the Sixty-seventh Year of the
Republic of India as follows:-

1. This Act may be called the Haryana State Legislature (Prevention of Disqualification)  Shorttitle.
Amendment Act, 2016.

2. In sub-section (2) of section 3 of the Haryana State Legislature (Prevention of Am?ndfglef;t of
. . . section 3 o
Disqualification) Act, 1974.- Haryana Act 41
)] in clause (c), for the sign “.” existing the end, the sign * ; ” shall be substituted; of 1974.

(i)  after clause (c), the following clauses shall be added and shall be deemed to have
been added with effect from the 1st June, 1975 and the 14th June, 2016

respectively, namely:-
“(d)  Leader of Opposition;
(e) Government Chief Whip.”.
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STATEMENT OF OBJECTS AND REASONS

At present Section-3 of the Haryana State Legislature (Prevention of Disqualification) Act, 1974 provides
certain offices of profit not to disqualify the holder thereof for being elected as, or for being a member of the
Legislature of the State of Haryana. The Office of Government Chief Whip and Leader of Opposition have not been
included in the aforesaid Act and have been provided other facilities which are not applicable to the Members of
Legislative Assembly.

In order to include the offices of Government Chief Whip and Leader of Opposition in the Act, clause (d) and
(e) are proposed to be inserted in sub-section (2) of Section 3 by introducing a Bill.

RAM BILAS SHARMA,
Parliamentary Affairs Minister, Haryana.

The Governor has, in pursuance of Clauses (1) and (3) of Article 207 of the Constitution of India,
recommended to the Haryana Legislative Assembly the Introduction and consideration of the Bill.

Chandigarh: R.K. NANDAL,
The 26th August,2016. Secretary.
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FINANCIAL MEMORANDUM

The proposed amendment of Leader of Opposition and Government Chief Whip of State will entail an extra
expenditure approximately Rs.50,00,000/- (Rs. Fifty lakh only) per year from the State Exchequer.
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[FT%d 3gare]
2016 &1 fagia®d G&AT 28-YdoVdoVo
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Il dAT RN b1 faavor

g W s s furHvese (PRear Farw) sifafe, 1974 @) o)1 3 # 8 SRt § aM &
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fa<fa smu=

RN fAuE 91 & fAuer & Aar 9T WReRI T GOdd & URANId G H ASTHY TR T
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54591—H.V.S.—H.G.P.,Chd.



